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= Zydus Lifesciences Limited
z d ,-I Registered Office: Zydus Corporate Park, Scheme No. 63, Survey No. 536, Khoraj (Gandhinagar),
4 Near Vaishnodevi Circle, Sarkhej- Gandhinagar Highway, Ahmedabad - 382481
" Tel. No.: (+91-79) 4804 0000 Website: www.zyduslife.com
Dedicated To Life CIN : L24230GJ1995PLC025878

Extract of Consolidated Unaudited Financial Results for the Quarter and Half Year Ended September 30, 2025 c o M P A NY I M I E D
INR Million L I

Sr. No. Particulars Quarter ended Half Year ended Year ended )
30/09/2025 30/06/2025 30/09/2024 30/09/2025 30/09/2024 31/03/2025 Corporate Identification Number [CIN]: L24239MH1991PLCOG2298
(Unaudited) | (Unaudited) | (Unaudited) (Unaudited) (Unaudited) (Audited) Registered Office Address: 83-E, Hansraj Pragjl Building, Off. Dr. E Moses Road, Worll,
1 Total income from operations 61,232 65,737 52,370 1,26,969 1,14,445 2,32,415 Mumbai - 400018, Maharashtra, India | Tel. No.: +91-022-40778884
2 Net profit for the period before exceptional items and tax 17,216 19,206 12,709 36,422 31,706 62,463 Email id: shamrockfing@gmail.com | Websie: www.shamrockindustrial wordpress.com
3 Net profit for the per!od after exce.ptlt-)nal |tems.but before tax 16,874 19,206 12,709 36,080 31,706 60,267 This Advertisament Is being lssued bj‘. Saffron Eﬂpﬂ?ﬂ Advisors Private Limited ["MHHHEEI’ o the ﬂﬂﬁr"}. on behall
4 Net Profit for the period from continuing operations 12,586 14,668 9,109 27,254 23,308 45,255 of, Lotus Excel Wealth Creators LLP {“Acquirer 1), HODL Systems LLP (“Acquirer 2"), Bagepalli Vijaykumar
> [Profitafter tax from discontinued operations ’ ” g - 3 - Harish (“Acquirer 3") and Rattan Kapoor (“Acquirer 4") (Hereinafter Acquirer 1, Acquirer 2, Acquirer 3 and
6 Net profit for the period after tax and non-controlling interest 12,586 14,668 9,112 27,254 23,311 45,255 Acquirer 4 Collectively Referred 1o as "Acquirers”) to acquire upto 14,111,388 (Fourteen Lakh Eleven Thousand
7 Total comprehensive income for the period after tax and non-controlling interest 9,841 14,717 9,007 24,558 22,970 44,257 Three Hundred and Eighty Eight) Fully paid-up Equity shares of face value of ¥ 10/- each for cash at a price of
8 Paid-up equity share capital (Face value Re. 1/-) 1,006 1,006 1,006 1,006 1,006 1,006 7 16.40/- {HUPEEE Sixteen point Four Zera Dm}'} per Equih,f Share aggregaling uplo T 2.31 46,764/ {HHFI'BES
? Other equity 2,38,525 Two Grore Thirty One Lakh Forty Six Thousand Seven Hundred and Sity Four only), to the Public Shareholders of
10 Earnings per share for continuing operations (not annualised for the quarter and half year) shamrock Industrial Company Limited (“Target Company”) Pursuant to and in Compliance with the Requirements
a |Basic (Rs.) 12.51 14.58 9.05 27.09 23.16 44.97 of the Securities and Exchange Board of India {Substantial Acquisition of Shares and Takeovers) Requlations, 2011,
b |Diluted (Rs.) 12.51 14.58 9.05 27.09 23.16 44.97 as amended ("SEBI (SAST) Regutations, 20117) (*0ffer” Or “Open Offer”).
11 Earnings per share for continuing & discontinued operations (not annualised for the quarter and half year) Kind Attention- Fhﬁi{:ﬂl Shareholders of Shamrock Industrial ‘:Dmpﬂﬂ'f Limited
a |Basic (Rs.) 1251 14.58 e 27.09 23.17 44.97 Eligible Shareholders holding Equity Shares in physical form and who have not received the physical copy of Letter
b |Diluted (Rs.) 1251 14.58 L 27.09 23.17 A of Offer (“LOF™) for any reason whatsogver, may send request to Registrar & Transfer Agent to the Open Offer,
Note: Bigshare Services Private Limited at Cpenoffer@bigshareoniinge.com and avail soft copy of the LOE Alternatively,
[1] The above is an extract of the detailed format of Quarterly/ Half Yearly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI [Listing Obligations and Disclosure Requirements] Ellgthtﬂ Charehodders may also downlaad the soft copy of LOF from the website of SEBl's website www Sr;:tli.guv.in or
Regulations, 2015. The results, alongwith the Limited Review Reports are available on the Company’s website: www.zyduslife.com, on the website of BSE [www.bseindia.com] and on the website of Manager to the Offer, www saffronadvisor.com or BSE, www.bseindia.com. Eligible Shareholders are required to refer
NSE [www.nseindia.com] and can also be accessed by scanning the following QR Code: to the Section fitled "Procedure for Acceplance and Settlernent of the Offer” at page no. 41 of the LOF In relation to
By Order of the Board, inter alia the procedure for tendenng their Equity Shares in the Open Offer and are required o adhere to and follow
For Zydus Lifesciences Limited, the procedure outlined therain.

Capitalised terms used but not defined in this Advertisement shall have the same meanings assigned to such terms
_ in the Public Announcement and‘or DPS and/or LOF and/or Corngendum. The Acquirers accept full responsibility for
Dr. Sharvil P. Patel the information contained in this Advertisement and also for the obligations of the Acquirers as laid down in SEBI

Managing Director (SAST) Regulations, 2011
DIN: 00131995

Date: November 6, 2025
Place: Ahmedabad

| |53I.IET] BY THE MANAGER TO THE OFFER
ON BEHALF OF THE ACQUIRERS BERISTRAR LRk OF HEN
SAFFRON (@) vicare serices v 1
'ﬁ HHI.IJIIIEE LIMITED AR NEN EﬂEFQiEfHQ ideas
Ol L BT S0MLIA0 PLESHTIES SAFFRON CAPITAL ADVISORS PRIVATE LIMITED BIGSHARE SERVICES PRIVATE LIMITED
Registered Office: Village Vasind, Taluka - Shahapur, Dist. Thane - 421 604 605, Sixth Foor, Centre Point, J.B. Nagar, Andhen (East), | Office No. 56-2, 6th Floor, Pinnacle Business Park,
Website : www.jswholdings.in + Phone : 022 4286 1000 / 02527-220022 « Fax : 022 4286 3000 / 02527-220020 Mumbai - 400059, Maharashtra, India. Mext to Ahura Centre, Mahakall Caves Road,
EXTRACT OF FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED 30™ SEPTEMBER, 2025 100 JA0.s 10 40700094, OIS, MUIMDaL - S K.
{ % In Lakhs) Email id: openoffers@saffronadvisorcom Tel: +91 022-62638200
Standaione Gonsalidated Website: www.saffronadvisor.com Fax: +91 022 - 62638299
,?' Particalars Quarler Ended Hall year ended Year Ended Quarter Ended Hall year ended Year Ended Investor Grievance email id: Email id: Openoffer@bigsharecnline.com
" 30.09.2025 | 30.06.25 |30.09.2024 | 30.09.2025 | 30.00.2024 | 31.03.2025 | 30.00.2025 | 30.06.25 | 30.00.2024 | 30.09.2025 | 30.09.2024 | 31.03.202% ; iS0r, ite: i ;
Unawdited | Unawdited | Unapdited | Unaudited | Unawdited Aundited Unaudited | Unawdiled | Unaudited | Unawdited | Unaudited Audited g;;lst:;%r;::rﬂ;fncﬁiﬂlﬁr:?mfﬂgﬂ%?ﬂrh?1T :“EHEI]IEI!::Q:::EHEEEﬂ:r:les:rh'nﬁdagrgﬂﬂm 85
1.| Total Income from Operations 835717 300748| 1621763| 11.36465| 1804081 24,808.09 835717| 300748( 1621763 | 1136455 1894081 24 B0B.99 Validity: Permanent ¢ Validity: Permanent '
2 Pf:aﬁfg::u ;lﬁ:urﬁa?ﬂﬂturd &étr:ﬁ:r?f;ﬂz;w 789550 263461 1584605 1063011 1824940 | 23403.77 789550 | 263461 1584808 [ 1063011 18.249.40 | 2340377 Contact Person: Saurabh Gaikwad/Pooja Jain Conlact Person: Mr. Marutl Eate
{{3.| Net Profit for the period before Tax (after ¥.545.50 263461 | 1584605 1063011 18,249.40 30377 1.995:50 26361 1584605 10.630.11 1824940 2340377 Place: Mumbai
Excaptional and'or Extraordinary #ems) Date: November 06, 2025 AdBaaz
4.| Net Profit for the period after Tax (after 5960.73) 196720 1182683 7o2793| 13G22nE 17 469 76 B 71743 338102 1196353 1008845 r 17.221.58 19562 65 L
Excaptional and'or Extraordinany ilems) .
i 5| Total Comprehansive IncomeLoss) 2851250 | (70.118.18) | 337.025.06| 20538432 T GBRET| 5O7798.03( 28040300 |(53.208.72) | 33460740 | 22719423 il 74873158 | 58753313
far the pariod [Cormprising Profit for
the pariod (aftar taxh and Othes
Comprehensiva Incomeiioss) (after tax)) .
EE-. Equity Share Capital 1408800 110980 1,109.80 1.109.30 1,100.80 1,109.80 110980 | 1,109.80 1,109.80 1109380  1.109.80 1.109.30
7| BResarsas {axcluding Revaluation Reserve) ag FUET 'DFFER QDVERTISEMEHT FE'H THE ATTE”HUN
shown in the Balance Sheet of previous vear 3,044 118.05 3,128,835.13
continuing and dscontinued operations} ¥ - .
(EPS for he uartersar ot annualse) | YASH TRADING AND FINANCE LIMITED
Basic {in T} 3N 1773 106,56 71.44 122.74 19741 GO, 52 an.4r 107.80 80,99 : 156,18 176,45 : i -
Dillted (i %) s371|  1772| 10855 7143|  1ee73| 15738  60sz| 3046  1077E o098  15515| 17643 ~ Corporate Identification Number : L51900MH1985PLCO36794
ol Registered Office : 1038 Wing, Ansa Industrial Estate, Saki Vihar Road, Sakinaka,
1. Tha above is an extract of the detailed format of Unaudited Fingncial Resulis for the guarter and half year andad 307 September, 2025 filed with the Stock Exchanges under Regulation 33 of the SEBI [Listing Gbligations and Aﬁﬂh&l’l 1_EE$[}, Mumhal 4!]!}!]?2. Mﬂhﬂf'ﬂﬁhtl’ﬂ. rﬂﬂlﬂ
Disclosure Requirements) Regulations, 2015, The full format of onaudited fingncial results for the quarter and half year ended 30" Saptember, 2025 are available on websites of the Stock Exchanges - www nseindia com, Tel. No. : +#91-22-2272 [||][H] E-mail yashtradingan dﬁnancelimited@gmail.:nm

wisnw_bseindia.com and on the Compamy’s website - v jsviholdings.in.

Website : www.yashtradingfinance.com

2, The abova results have been reviewed by the Audit Committes and approved by the Board of Diréctors attheir meeting hald on 6™ Navember, 2025,

Open Offer for Acquisition of to 26,00,000 (Twenty-Six Lakhs) Equity Shares of face value of Rs. 10/- each
from Shareholders of Yash Trading & Finance Limited by Vasantkumar Lavjibhai Mangroliya ("Acquirer 17),
For JSW Holdings Limited Madhubhai Nanjibhai Viekaria (“Acquirer 2"), Pavankumar Dhirajlal Trivedi (“Acquirer 3"), Vinubhai Nanjibhai
Sdi- Vekaria ("Acquirer 4") And Manan Pavankumar Trivedi ("Acquirer 5"} (hereinafter collectively referred to as
) h_',anuj Humar Mohta "Acqmmm"j_
ELE"M':::"“'::LF 6. 2025 Whote time n"“?;{,:ﬁ%ggﬂg This Post Offer Advertisement is being issued by Corpwis Advisors Pnvate Limited on behalf of the Acquirers in
connection with the offer made by the Acquirersin compliance with Regulation 18{12) of the Securities and Exchange
Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011, The Detalled Public Statement
with respect to the aforementioned Offer was made on April 21, 2025, in the Financial Express, Jansatta and Mumbai
= i Lakshadeep Newspapers,
U p L U P L LI m ItEd MName of the Tanget Company + | Yash Trading & Finance Limited
CIN: L24219GJ1985PLC025132 2.1 Mame of the Acquirer(s) and PAC + | 1. Vasantkumar Lavjibha Mangraliya {“Acquirer 1),
Regd. Office: 3-11, G.I.D.C., Vapi, Valsad-396195, Guijarat £ bt b aiohel YEXaT L paniee )
Telephone: +91 260 2432716 | Email; upl.investors@upl-itd.com | Website: www.upl-ltd.com 3. Pavankumar Dhvrajlal Trivedi ("Acquirer 3°)
: 4, Vinubhai Manjibhal \Viekaria ("Acquirer 47)
EXTRACT OF UNAUDITED CONSOLIDATED FINANCIAL RESULTS 9 Aarlan, Pevarvuinar TVACL L ACOer Y )
FOR THE QUARTER AND HALF YEAR ENDED 30™ SEPTEMBER 2025 ] MATAU8 Mo s e Pt Bt s bl e
72 1n Crores) 4.1 Name of the Registrar to the Offer ;| Purva Sharegisiry India Private Limited
— 5.| Offer Details
& | Quarter ended Fal year enced Year ended . Date of Opening of the Offer . | Tuesday, Qetober 7, 2025
No. Particulars Sep-25 Jun-25 Sep-24 Sep-25 Sep-24 Mar-25 b. Dale of Closure of the Offer | Monday, October 20, 2025
(Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) (Audited) B.| Date of Payment of Consideration | Tuesday, November 04, 2025
. 7.} Details of Acquisition ;
1 | Total Income from Operations 12,019 9,216 11,080 21,235 20,157 46,637 ,
; Sr. Particul Proposed in the Offer Actual
2 | Profit/ (Loss) before exceptional items and tax 642 (181) (439) 461 (845} 1,237 No.| Fariiculars | Document .
; 7.1 | Offer Price T12.00 T 12.00

s | Frofit{ {Loss) before ’[E}{. Tad (190) (447) o (302) 523 72 | Aggregate number of shares tendered 26,000,000 2

4 Profit / fLUEE] for the pEﬁl:ld 612 “ FE-] fﬁﬂﬁ-ﬁ 436 {1 A 12] g20 T" 3 | Angregate number of shares acceplsd MA ]

5 | Other Comprehensive Income for the period 1.016 434 &00 1.450 162 42 74 | Size of Offer (Number of shares multipliad by offer price par share) 3.12,00.000 60.00

: | e A foo i
§ | Total Comprehensive Income / (ioss) for the period 1628 258 15 1,886 (950) 862 i el e | M
7 | Total Comprehensive Income [ (loss) for the period atfributable 1,306 195 56 1,501 (677) &0 7.6 | Shares Acquired by way of Agreements
to owners of the parent » Number 27.55.000 27.55,000
8 | Paid up Equity Share Capital 169 159 150 169 150 159 =% g8 7l Lluke Equly. Shato apkcl i Lok
. 7.7 | Shares Acguired by way of Open Offer
(Face Value of the Share - 7 2/- each)  Nignbes 26,00.000 5
9 | Other Equity - = = = - 29 054 « % of Fully Diluted Equity Share Capital 26.00% 0.00%
10| Eamings per equity share (not annualised) 7.8 | Shares Acguired after Detailed Public Announcement
. [by way of preferential alotmeant)
Basic ¥ 6.75 (1.94) (5.68) 4.85 (11.47) 9.85 + Number of shares acquired 43.00,000 43,00,000
Dilutad 2 6.74 (1.84) (5.68) 484 (11.47) 9.67 - % of the shares acquired 43.00% 43.00%
7.8 | Post offer sharehalding of Acquirer
« Number 56,55.000 70,55,060

Notes: « % of Fully Diluted Equity Share Capital H6.55% 70.55%

1. The above is an exfract of the detailed format of unaudited consolidated financial results for the quarter and half vear ended 30" September 2025 filed with the Stock e F;jufnngt SR shiareiiaing ot e FUBI: E;E'E": 2*_:’,:] F;"f;ﬂ?; ;;ZHD':% :;eégr;%
Exchanges under Regulation 33 of the Securities and Exchange Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015 as amended - % of Fuly Du1ed Eaulty Share Capta T ?I'ﬁ T 7 70% 27 700
("SEBI LODR Regulations"). The full format of the unaudited financial results (consclidated and standalane) for the quarter and half year ended 30" September, 2025 o S a S T e : e '

ilable on the Company's website viz. www.upl-itd.com and on the website of BSE (www.bseindia.com) and NSE (www.nseindia.com) 8. | The Acquirers severally and jointly accept full responsibility for the information contained m this Post Offer Advertisement and
H1 ' ' ' ' ' ' ' : aiso for the obfigations under SEB| (Substantial Acquisition of Shares and Takeovers), 2011
2. Keystandalone financial information is as under: 8. | A copy of this Post Offer Advertisement will be avadable on the websites of SEBI, BSE Limiled and the regestered office of the
Target Company.
{¥. in Crores) Issued by the Manager to the Offer on behalf of the Acquirers
Quarter ended Half year ended Year ended C 0 ? P w I s

) Particulars Sep-25 | Jun25 | Sep24 | Sep:25 Sep24 | Mar2s AL

; ATE WISDOM
Unaudited Unaudited Unaudited Unaudited i Audited 2 ; . -
{Unsucited) | X AR M 1] Wisied) | | ’ Corpwis Advisors Private Limited

2 | Proft Lose) befor ¢ o Contining Opsea s | 2| | wr|  m| 208 iimss 5 U, Ground oy

rofit { {Loss) before tax from Continuing Operations : : :

3 | Profit/ {Loss) for the period from Continuing Operations 272 122 45 304 29 2,643 The Su,mmlt Business Pa,rk'

4 | Profit [ (Loss) before tax from Discontinuing Operations . . 152 . 250 330 ﬂmdher! Kurla Road, Behind Guru Nanak Petrol Pump,

5 | Profit/ {Loss) for the period from Discontinuing Operations : 4 102 : 179 296 Andheri East, Chakala MIDC,

Mumbai, Maharashtra, India, 400093
3. The above results have been reviewed and recommended to the Board of Directors by the Audit Committee atits meeting held on 5" November, 2025 and subsequently Tel No. : +91 22 497 2' 9990: Fax No. : NA:
approved by the Board of Directors atits meeting held on 6" November, 2025, These results have been subjected to limited review by the statutory auditor., i S T
Email : openoffer.yashi@corpwis.com;
For and on behalf of UPL Limited Website : www.corpwis.com; .
Investor Grievance Email : investors@corpwis.com;
Raj Tiwari SEBI Registration Number : INM000012962;
Place: Mumbai DIN - 09772257 'ﬂ'alidity * till 31.01.2028
Date: 06" November, 2025 Whole-time Director Contact Person : Nikunj Kanodia

epaper.financiaiexpress.mn'. .
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contents, nor for any loss or damage incurred as a

SHAMROCK INDUSTRIAL

COM

PANY LIMITED

Corporate Identification Number [CIN]: L242390MH1991PLCOG2295
Registered Office Address: 83-E, Hansraj Pragji Bullding, Off. Dr E Moses Road, Worli,
Mumbal - 400018, Maharashtra, India | Tel. No.: +91-022-40778884
Email id: shamrockfin@gmail.com | Website: www.shamrockindustrial, wordpress.com

This Advertisement |5 being issued by, Saffron Capial Advisors Private Limited (“Manager to the OHter™), on behall
of, Lotus Excel Wealth Creators LLP (“Acquirer 1), HODL Systems LLP (“Acquirer 2"), Bagepalli Vijaykumar
Harish (“Acquirer 3°) and Rattan Kapoor (“Acquirer 4") (Hereinafter Acquirer 1, Acquirer 2, Acquirer 3 and
Acquirer 4 Collectively Referred to as “Acquirers™) to acquire upto 14,11,388 (Fourteen Lakh Eleven Thousand
Three Hundred and Eighty Elght) Fully paid-up Equity shares of face value of ¥ 10/- each for cash at a price of
& 16.40/- {Rupeas Sodeen point Four fero Only) per Equity Share aggregating upto ¥ 2.31,46.764/- (Rupees
Two Crore Thirty One Lakh Forty Six Thousand Seven Hundred and Sisty Four only), to the Public Sharehoiders of
ahamrock Industrial Gompany Limited (“Target Company™) Pursuant to and in Compliance with the Requirements
of the Securities and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011,

as.amended (“SEBI (SAST) Reguiations, 20117) (“0fer” Or “0pen Offer™),
Kind Attention- Physical Shareholders of Shamrock Industrial Company Limited

Efigehle Shareholders holding Equity Shares in phyzical form and who have not received the physical copy of Letter
of Offer (*LOF") for any reason whatsoever, may send request to Reglstrar & Transfer Aoent 1o the Open Offer,
Bigshare Services Private Limited at Opanofler@bigshareonline.com and avail soft copy of the LOE Alternatively,
Eligible Shareholders may also download the soft copy of LOF from the website of SEBI's website www sebl.govin or
Manager o the Offer, www saffronadvisosrcom or BSE, www.bseindia.com. Eligihle Shareholders are required to refer
to the Section titted "Procedure for Acceplance and Sefttement of the Offer”™ at page no. 41 of the LOF in relation to
inter afia the procedure for tendering their Equity Shares in the Open Offer and are required to adhere to and follow

the procedure outlined therein

Capitalised terms used but not defined in this Advertisement shall have the same meanings assigned to such terms
in the Public Announcement and/or DPS andfor LOF and/or Corngendurm. The Acquirers accept full responsibility for
the information contained in this Advertisement and also for the obligations of the Acquirers as \aid down in SEBI

{SAST) Regulations, 2011,

result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner

whatsoever.
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ISSUED BY THE MANAGER

ON BEHALF OF THE ACQUIRERS

bl B A REGISTRAR TO THE OFFER

e e 000 ENErgs

SAFFRON CAPITAL ADVISORS PR
605, Sixth Hoor, Centre Point, J.B.
Mumbai =
Tel No.: +91-22-49730394;

Websile: voww saffronadvisorcom
Investor Grievance email id:

Validily; Permanent

SAFFRON

400059, Maharashira, India,

Email id; openoftersimsatfronadvisor,com

investorgrievancecsatfronadvisorcom
SEBI Reqistration Number: INMO0001 1211

Contact Person: Saurabh Gaikwad/Pooja Jain

e) Bigshare Services i,

BIGSHARE SERVICES PRIVATE LIMITED

ing ideas

IVATE LIMITED
Magar, Andhari (East),
Next to Ahura Centre, Mahakali Caves Road,
Andheri (East), Mumbai - 400 093.

Tel: +91 022-62638200

Fax: +91 D22 — 62638299

Email id; Openoffer@bigshareanting com
Website: www.bigshareonling.com

SEBI Regisiration Number: INROOOD01385
Validity; Permangnt

Contact Person: Mr. Maruti Eate

Office Mo, 36-2, Gih Floor, Pinnacie Business Park.
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SHAMROCK INDUSTRIAL
COMPANY LIMITED

Corporate Identification Number [CIN]: L24239MH1991PLC062298
Registered Office Address: 83-E, Hansraj Pragji Building, Off. Dr. E Moses Road, Worli,
Mumbai - 400018, Maharashtra, India | Tel. No.: +91-022-40778884
Email id: shamrockfin@gmail.com | Website: www.shamrockindustrial.wordpress.com

This Advertisement is being issued by, Saffron Capital Advisors Private Limited (“Manager to the Offer”), on behalf
of, Lotus Excel Wealth Creators LLP (“Acquirer 1”), HODL Systems LLP (“Acquirer 2”), Bagepalli Vijaykumar
Harish (“Acquirer 3”) and Rattan Kapoor (“Acquirer 4”) (Hereinafter Acquirer 1, Acquirer 2, Acquirer 3 and
Acquirer 4 Collectively Referred to as “Acquirers”) to acquire upto 14,11,388 (Fourteen Lakh Eleven Thousand
Three Hundred and Eighty Eight) Fully paid-up Equity shares of face value of ¥ 10/- each for cash at a price of
% 16.40/- (Rupees Sixteen point Four Zero Only) per Equity Share aggregating upto ¥ 2,31,46,764/- (Rupees

< i it .. Two Crore Thirty One Lakh Forty Six Thousand Seven Hundred and Sixty Four only), to the Public Shareholders of
W S-Fliléali € I %«l‘ﬁ\:@g m"r-ﬁ! O TGRS =21 W § 1) st 5 W%Wm & frm Shamrock Industrial Company Limited (“Target Company”) Pursuant to and in Compliance with the Requirements
Heufiep whraiera : T-ot, e s, fl. %. TSI, T A T, (R T, R0%3 A FH 36 ( %w ( 7 SHEd) of the Securities and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011,
3%, 3 G, S (7). 57 - oo o5k , . RoRY TN I ¥() ) L as amended (“SEBI (SAST) Regulations, 2011”) (“Offer” Or “Open Offer”).
et : L65921MH1995PLC248335 8« : asianlakcfl@gmail.com 2rm@mge : www.globalinfrafin.com %. U HHCH, 093 AT Hod 388 = IY-Hod () THN, 8T e W = . . . . .
_ - fearerieht e v e Fefter RS 3 H A SR 1, e Kind Attention- Physical Shareholders of Shamrock Industrial Company Limited
30 WRa R0Ry A ke et 3 vl ard st GeAUe, i aifura WATAR, A I Yo% 3w S U S <1 Eligible Shareholders holding Equity Shares in physical form and who have not received the physical copy of Letter
eIt Tt frermeren seara 5. SR 3§ it SorigR TR S TRV Aieviied el T T, of Offer (“LOF”) for any reason whatsoever, may send request to Registrar & Transfer Agent to the Open Offer,
30 TR, | 3o WL, | 3o W, | 3% WM, 3. R e S wrefe AR Bigshare Services Private Limited at Openoffer@bigshareonline.com and avail soft copy of the LOF. Alternatively,
3. forar 0% IS | 207 I 034 FWR| 03 5. STITSeT TeTeTd, WAt e wniers SRR e S ST F0. Eligible Shareholders may also download the soft copy of LOF from the website of SEBI's website www.sebi.gov.in or
£ foremdt ot | seiad | oweR e 3. T T ST STETE S ST A (e o, e Manager to the Offer, www.saffronadvisor.com or BSE, www.bseindia.com. Eligible Shareholders are required to refer
sreramadiia Srradfera T s1ei-sheaa q1e) A Qi Mo U, T 9w, S T, i to the Section titled “Procedure for Acceptance and Settlement of the Offer” at page no. 41 of the LOF in relation to
% | T 3o () R.3% - 2R.¥%|  %,%34.E8 Wi, T N e A ST e S EEehereAl A H% inter alia the procedure for tendering their Equity Shares in the Open Offer and are required to adhere to and follow
R |wreadEar freas T/ (den) (F, s (0.3x) (2.2%) 0.3%[  (RUE.0L) oo ; b, 3TN, HHTS, WG, SEE, SIS, <@ fi; Hieaa™ omq the procedure outlined therein.
a/an sffort i) iy = g s Heam arqEed fohan e @fta awq; TEd e I Capitalised terms used but not defined in this Advertisement shall have the same meanings assigned to such terms
3 [ @ womEdEia  fee  Tw/ (@) (0.3%) (3.2%) 0.R8[ (3R9.¥3) It 3T gEaehen QM. @M, &, Hieaam ge, Wedam o1 deda™ OTg inthe Public Announcement and/or DPS and/or LOF and/or Corrigendum. The Acquirers accept full responsibility for
(AT =1/ sAfafe areiyesa) T el Eee gfe; oy (fewam O, Hewew gTe et the information contained in this Advertisement and also for the obligations of the Acquirers as laid down in SEBI
¥ |9 TwEd wremadieiar fede  Twi/ (der) (0.3%) (3.2%) 0.R8| (3R0.¥3) Ff-TiewdM @) I Qi S Hefud o=l Hiee T e foshl (SAST) Regulations, 2011.
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& [JahT sfedt SioR Wisde (@@ AR B R/-| WvRao| LERA.0Co| B¥RMol  RuR.Yo ¥. G G A I A A S S AT BT ST A e Bigshare Services Pvt. Ltd.
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¢ |3 i Bom (sfa-fodw ) = /- 7 , T ), o m*@“if??é’:g;m e SAFFRON CAPITAL ADVISORS PRIVATE LIMITED BIGSHARE SERVICES PRIVATE LIMITED
TIhT (ST I WG HeredT HrRECHTR T) e v mﬁwn%ﬁ S e gt T T . 605, Sixth Floor, Centre Point, J.B. Nagar, Andheri (East), | Office No. S6-2, 6th Floor, Pinnacle Business Park,
(2) [v) menm (0.0%) (0.02) 0.03]  (R3.8w) TS ox AW 303y A Mumbai — 400059, Maharashtra, India. Next to Ahura Centre, Mahakali Caves Road,
&) | )He (0.03) (0.0%) 0.03]  (33.2%) o feph 4 P Tel No.: +91-22-49730394; Andheri (East), Mumbai - 400 093.
- . R i Email id: openoffers@saffronadvisor.com Tel: +91 022-62638200
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e, e méaaa § 3, ﬂ’ i ’ Validity: Permanent Validity: Permanent
RraTd (afm), - Yoo o4t R (aF), T - Yoo olg Contact Person: Saurabh Gaikwad/Pooja Jain Contact Person: Mr. Maruti Eate
W :eH i ;o e 034 Place: Mumbai
: of redat R03Y fohTon : gard Date: November 06, 2025 AdBaaz
E l a I I c 0 n T : L99999PN1990PLC059487
et faoet, fa. & (o) : et 3ife Casting The Future Hlter o o : e 6. e, e, A fore, e i ve? 2oc.
ST I STeauiaey STUNEl WX USell TR, J=Ege : www.alicongroup.co.in  $8 : amruta.joshi@alicongroup.co.in
AT HeereEs  (Enforcement ‘ 2. 30 AR, 2034 Tsh Fuctea FawTdt & el A STEReal TRl & T e srerem Femst (TR B. @)
Directorate - ED) T =T SNt &R —
¢ . A LENMIC]
e ST ot T, 9 AR TS %. o st o s - o S st o o - o
ieRell BN 3. ?’T <hel e o 34. .‘TFJ gfean 30 AW, 202 | 30 9T, 2034 | 30 AW, 0% | 30 TR, 203 | 30 WL, 0% | 32 W, 20%Y | 30 AW, 03\ [ 30 T, 0% | 30 LR, 0% | 30 AL, 0 | 30 TR, 20%% | 32 W, 03y
(SBI) Heliet eI sfeh 2hst HaheN Heiferd w1 sorEdtE | seremife | seemtfe | seemifd | ol | oemie | soemdfd | el | seremdie | seremdie | sememdiie | coremdte
AT FeRomR TS S, el SHimee Afe=ra o kI
% 5_5 F . f . ﬂ ﬁ ﬂ 3 1,: ﬂ E IUAHE TR Ieas 3%,3%%.0% 3¢,R08.%% ¥%,3%0.%% ©¢,%R0.40 ©],%%0.44 | 24R,’34.L ¥R,4%0.49 ¥%,£90.40 Y&, %4200 AR T RAC) R0,UY.¥E|  2WR,31¢.0%
. . . a?ﬁ 3. | wematiewiar fege Tw/ (de) (S,
é@ﬁwwmwwwhoo arfefies @ /an arfafema aefe) 2, ¥UR.CY 2,%160.93 2,%3%.8Y 2,332.%1 3,2%0.%3 4,080, 20 %,20%.£3 2,420.6% 2,342.%¢ 3,¥26.43 ¥,68%.%3 €,3%2.3%
IS TR HICTH ST hell 3718, 3. | et et T/ (dre)
E, A S R S gEes (arfefien a1 /an afafemia aeftazm) 2,%43.¢Y %,323.0% 2,832.8% ?,888.3 389003 4,08u.36 2,80%.¢3 %,34R.0% 2,342.%¢ 3,280.¢% ¥, 68%.%3 8,322.3%
. Y ¥, |[® ugE wemesimia Feae T/
FIEA SR UM RO e T, @) (affe  afm s
T ReAreg gHhRgarR 37T ReTrr=g ufark 31’ ariazm) 2,048.2% (Rw.3% 2,%9%.2% %,2%%.30 3,880,337  3,68%.30 %,3¢0.04 23%.35 2,6¢0.23 2,330.9% 3ucnux|  ¥meR.0c
AR foere Hosd e el ofE. @i «~Wwaﬂwﬁ$)3:w
. . Wﬂa;ﬁ?n m Erag C3d
et i, ST ST SheTell Sgarel HeTHT Relr=d ) 3 o wEETE T (R
Wﬁ%ﬁm W o wen ﬁsﬁ@m Ll EG) agma) 9,0%%.33 %633 INEERAS 2,%%2.44 2,%34.%¢ 3,002.6¢ 2,040, 2¢ %,3%0.66 %,%0%.04 3,04%.0¥ 3,063.4¢ ¥,L0%. %3
70T YRR e S qchugm“m ShoTaTcA &. | shret wm wizaw ALY AT A ¢33.0% ALY ¢23.0% ¢33.0% CR8.CY CRE.CY £23.0% ALY ¢23.0% ¢23.0%
wfiren fREoTEe e, Ree s S3preFR o | IR (5. 4/ - FE)
T Releg Waw @ Sl Ui se % " £.X% b.bo ¢.ee 22.%8 2L :3.3% ¢.40 b2, 20.3% Y. R.0% R¢.38
. . 2. TB
FHHFTSIR, HHRIR fefel Afeerdicr Hererer (e ieht T ) Bt L 3 2251 2e.13 2.5 e L8 20.25 228 R 2013
IV Wit IROM Setell FHedr g el 3. Sl T G T P TR, T g B,
g o Fﬂ'@'@ 3R TR 2. TeX TEATA HUAS (YRR T SrEaTer) T, 203y (SmUAdl vew) fafed siet HeRE 933 =1 SO wEE, 023 A @R b 3R 9 Sfafen @ fafed 3@ SHER s SR,
3“.%. e 4o o e 3. IS 3TEaTS e Al gR ITEvETd T 38 9 HaTeish HS@Ig Hefud T of, Hieast, 0y USH TS hefl 312, E :
g;gazé 3v5 W ! ¥. STHSIH HX ITHR Fyee Fivama Ida.
T el S 32 SR ST HHT At e Hfcarereh srehienia reeeita fafires whe
FRETTER (PMLA ) TR T TR g ol .
( ) 3 fesehmon : gut AT TTeTH
¥R HITHT AT FEATT ST . faties @ & g, 2034 AT : 00040340




